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No. : 11/P.I lz0t4 Date : 06.O8.2O14

To

Boards)

Sub. : Regarding expeditious disposal of cases pertaining

to Juveniles.

No. : Gen./XV 1891201413057
Date : 06.08.2014

It has come to the notice that in Juvenile lustice 'i
Boards,disposalofcasesisverylowinproportiontothej
number of cases Pending'

Therefore, it is enjoined upon you to expedite the 
l

disposal of cases pertaining to juveniles as per law' else tlre

matter will be viewed seriouslY'

BY ORDER
u--'e\q'r

REGISTRAR GENE
,r

RALdt

All thc Chief Jutjicial lvlagistrates'

(Principal Magistrate of all the Juvenile Justlce
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